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New Delhis this the 5th day of Sep tember,B97’
HON 'BLE MR.S.RADIGE, VICE CHAIRMAN(A) |
HON'BLE DR.A.VEDAVALLI MEMBER(A).

shri Jai Narain Rohtai,
Platfom and Luggage Inspactor,

Northem Railuway,

Delhi,

2. Shri Kailash Chand Vema, ‘
Platfom & Luggage Inspectory
Northem Ralluway,

Railway Station,
Delhi ....Ppplicmts’.

(8y Adwcate: Shri B.L.Madhok, proxy counsel for
shri 8,5.Mainee) P

U3
Union of India through

1. The Genaral Manager,
Northem Railuay,
Baroda House,

Neuw D@lhio

2, The pivisional Railway Manager,
No rthem Reiluay,
Stat. B’ltn’ Fbad,

New Delhi .ou.Raqaﬂﬂdontso
(By Adwcate:Mrs.5.5units Re0) |
w

BY HON'BLE MR.S, R, ADIGE VICE CHATAMAN (a)
shri Madhok prays for pemission to

wi thdraw the 0A. Pemission is granted,

2, The OA is dismissed as withdrawn. No costs.
AV"&‘&’ | Al
( DR.A.VEDAVALLI) ( S.R.ADIGE )

MeMBER(J) VICE cHAIRMAN(A)
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